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{iv) The age of superannuation of Non-Teaching and Public Health Specialists
has been enhanced from 60 to 62 years and that of Teaching Specialist
from 62 years to 65 years.

{v) The period of study leave for CHS doctors has been increased to 36 months

as against 24 months for other Central Government Employees.
Issuing of blood from blood banks

1064, SHRI S. THANGAVELU: Will the Minister of HEATTH AND FAMILY
WELFARE be pleased to state:

{a) whether it is a fact that the Drugs Controller General of India has issued a
notification saying that the blood banks can issue blood to patients only on MBBS

doctors prescription, if so, the details thereof, and

{(b) whether it is also a fact that blood banks cannot issue blood and its
components on prescriptions written by ayurveda, homoeopathy and unam doctors,
if so, the details thereof?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA)Y: (a) In terms of rule 122 (P) (vii1) of the Drugs and Cosmetics
Rules, 1945, no blood can be supplied/distributed to any person without prescription
of a Registered Medical Practitioner (RMP).

{b) Since practitioners of Ayurveda, Homoeopathy and Unani are not covered
under the defimtion of RMP in the Drugs and Cosmetic Rules, 1945, blood banks

can not issue blood on their prescription.
Upgradation of hospitals with foreign aid

+1065. SHRI RAMDAS ATHAWALE: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

{a) the names of State Governments from which Central Government have
received the proposals regarding upgradation of hospitals in the States along with

the names of countries offering financial support for the purpose; and
{b) the State-wise and proposal-wise current status thereof

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (¢) and (b) The details in respect of loan/grant aid by the

other countries/World Bank in the last three years are as under:-

TOriginal notice of the question was received in Hindi.
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(1) Grant Aid of JTPY 1,495,000,000/- (JPY 1.495 billion) by the Japan International
Cooperation Agency (JICA) to the Government of Tamil Nadu for improvement
of Institute of Child Health and Hospital for Children, Chennai, Tamil Nadu;

(i) The Japan International Cooperation Agency (JICA) is considering ODA
Loan Assistance to strengthen Urban Health Care Project in the State of
Tamil Nadu with a total project cost of ¥ 1634 Crore, out of which 83%
(T 1388 crore) will be provided by JICA and the remaining 15% (¥ 246

Crore) will be borne by the Government of Tamil Nadu;

(ii1) The Preliminary Project Report (PPR) for Multi-Sectoral health initiatives
submitted by the Government of Nagaland for financial assistance/funding
by the World Bank has been recommended and forwarded by the MoHFW
vide letter dated 7th October, 2013 to the Department of Economic Affairs
(DEA) for consideration and taking up the matter with the World Bank; and

{(iv) The Government of Meghalaya vide letter dated 13th August, 2015 has sent
a Preliminary Project Report (PPR) related to “Meghalaya Integrated Health,
Nutrition and Early Childhood Education Project” for possible funding the
World Bank and sought “no objection” of MoHFW to enable them to take
up the proposal with the DEA.

Bifurcating of Health and Family Welfare Ministry

1066, SHRI TIRUCHI SIVA: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

{a) considering that Health and Family Welfare are two areas that although similar,
are mtegrally different aspects of the society, whether Government has considered
further bifurcating these two info two separate ministries, or atleast two different
departments within the Ministry;, and

(b) if so, the details thereof, if not, the reasons therefor?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) and (b) No. There is no proposal of Government to
bifurcate Ministry of Health and Family Welfare into two Ministers or two different
Departments within the Ministry.

Deaths during surgery in hospitals and health camps

1067. SHRIMATI JAYA BACHCHAN: Will the Mimister of HEALTH AND
FAMILY WELFARE be pleased to state:

{a) whether Government has taken note of the death of women durning surgery

due to poor facilities in Government hospitals and health camps;



